
CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

No.11.44.37 of 157 
(O.M.860 of 17) 

Date of Qrer ; 23.1.18 

Present ; Hon'bie Mr.1jtice S.N.Malljck, ViceChairman. 

Hon'ble I1r.S.Dasgupta, hministrative Member. 

KRISHNA RABI DAS 

Vs. 

UNION OF INDIA & ORS. 
(CLIJ) 

For the applicant : Me-S-Mondalt ceunsel. 

For the respunents: :rsB.Ray; counsel. 

ORDE I 

The application being not pressed' it is 

rej ecteE. 

Ni' orlér is passel as to costs. 

C- 
S . D a s gu 	 (S. 	lUck) 

Alministrative Member 	 Vice—Chairrnn 


